CIN: U40109TG2000FTC034990

Greenko Energies Private Limited 9r%nl<$

Ref No.: Legal/Regulatory — 01/2024

To, 07t February 2024

The Secretary,

Central Electricity Regulatory Commission,
34 & 4t Floor, Chanderlok Building,

36, Janpath, New Delhi- 110001

Dear Sir,

Subject: Submission of Comments on Draft Central Electricity Regulatory Commission (Terms
and Conditions of Tariff) Regulations, 2024

Referring to the subject matter aforementioned subject, we have appended our observations
as Annexure-| to this correspondence. We respectfully request the Hon’ble Commission to
consider our highlighted points during the finalization of the Draft Central Electricity
Regulatory Commission (Terms and Conditions of Tariff) Regulations, 2024.

Yours Sincerely,
for, Greenko Energies Private Limited

yﬁaﬁm\f\w.

Aadarsh Anand

9570553498
aadarsh.a@greenkogroup.com
Authorised Signatory
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